1 qé . v.aar.‘.?OQS.. S ;

g) I .S QVITH CDEVI.; ..y SOn/daughter/wife of LT Tﬁy/QHM y g@ﬁ V
Py © i e years, belonging to GIHHIQ lfh/ﬂﬂ TIVE HSS[ M7/ )’
service and presently waorking as | QF Fj—-cﬁ: B'H—H‘ \\Dg' “ T

glve hereln below the details of the assets (immowvable, movable, biank balance, etc.) of

‘ myself, my spouse and dependants*:
. 2)\4 A, Detsils of movable assets

(Assets In joint name Indicating the extent of joint ownership will also have to be

i \ 2

given) : I T,
o ] SR T [ TR | P | R
4 \ {i] Cash , 0,000 /
| Banks, Fmencat | 204009/ vy L 1) | v | vIL

Institutions And
Non-Banking edm,2 f-c-l

o i
1% o% (iil) | Bonds, 'gﬁ_““ s =575

Debentures and - N\__L. NIL NIL i NIL NIL

Shares In
companies : i
_____ (iv) | Other financialg | LTC Bor rﬁ : g 3
e institutions, 6301, i
NSS, Postal L SOV NI | NTL

Savings, LIC @ I1e

Policies, etc 63 s v/’ W : :

(v} | Motor Vehicles !

(detalls of NIL , NIL NIL | NIL NIL |

i make, gtc.) ' ,
[ jjeﬁéﬁefy (give G d / — F =
details of 0 0%
| wei L NTL
weight and W WiL Vi _
value) Su{fﬁr\-}bbﬂ,xm 5L

(vii) | Other assets,
such as values :
of clalms / i NY‘L N IL’ NIL NIL M\-—-—
interests

Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respecl of listed companies and as per books in the case of non listed

companles should be given,
* Dependant here means a person substantially dependent on the income of the

employee.
(\l i

SFETT




[N&t‘e: .Propertl.eé in joint ownership indicating the extent of joint pwners,hlp wiill
also have La be Indicated] '

8r.
Mo.

Description

Sclf

Spouse
Name(S)

(M

Agricuitural Land

- Location(s}
- Survey number(s)
- Extent {Total -
measurement)
-Current market value

) [P

ErdAL

Bhigles

Miv

Name

Dependant-]

Depengan{-"!
Namé

Dependant-3
Etc. Name

NIL

NTL

NIl-

(i)

Non-Agricyltural Land
- Locatlon(s)
- Surv__e’v' number(s)
- Extent (Tokal
measurement)
-Current market value

NIL

NTL|

NI

49 53

VIl

(i)

Buildings (Commercial
and residential)
Location{s)

- Survey Jdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NIL

VIL

NIL

NIL

NI L

()

Houses / Apartments,
ete,

- Location(s)

- Survey fdoor
number(s) .

- Extent (Total
measurement)

- Current market
vilue

NTL D

NTL

NI

- o

Others (such as
interest In property)

ML

i
NIl §

NIL

|

NI

NlL_ i_

ML

(2)

1 give herein below the detadts of my labiities / overdues o public financial

institutions and government dues:- :
[Note : Picase glve separale detalls for each item]

fear. Deascription
Ne. 4
(a) (i) Loans from Banks

institutions

Hame & addrass of Bank'?“

Financial Institutions(s) /

- BT VM.

(i) Loans from financial

(iil) Governmenl Dues:
{a) dues to departments
dealing with government
accommaddation

NIl

on ,

"* QJ’?Laao =

I Amount outmmdmg as |

(o) dues to departments
deaiing with supply of
water

(c) dues 1o departments
dealing with supply of
clectricity

NEL

A

| Freb i o



(d) dues to departments i
dealing with telephones | NT L o 1
(e) dues to departments : !
dealing with goxéernment P
transport (inciuding \ Y
aircraft and helicopters) Nr o Nt

(f) Other dues, If any
(b) (i) Income Tax including ﬁ&‘& ES WW)’EWQQ%V'

surcharge [Also Indicate
the assessment year upto p
which Income Tax Return PAN-No -DT SPYbds7
i flled. Glve also Permanent
Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth NIL NIL
Tax return fited.] -
(ili}. Sales Tax [Only in

case of proprietary NIL VIL

| business]
NLL AW

(iv) Property Tax
C.  Personal Detal|
GPF/CPF/PRAN No, :- [ \\O\U‘l‘lTSQ 605’ __]

Gender :- (_E] (M/F) :

Date of Birth % ro I | l O]l-f , ’, |g [3 ]yJ (DD/MM/YYYY)

Class/Group = @ (NB/O)

('Fun Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service elc.)

Home District i
L BrA6ALPIR ]

I hereby deciare that the above details are true to the best of my

knowledga and belief. E 0 ?
‘

SIONBEBR it sianisansrsivossssssnsann ihEnsineess

Mame of Employee: «Sﬂ‘VITﬂ@!ﬂ
Place:..p.g.mg....... Duslgnation:.dFElQE...HHM/.QHM:
Dam:..Qc?./P.Q/ 24 Department: ﬁfﬂﬁﬁ.ﬁéf .S'IH. ﬂ'V.Z—fr F) .nywgi 5%
Note; Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribad format.

aff
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